ITEM NO.34

COURT NO.6 SECTION XVII

SUPREME COURT OF INDTIA

Civil Appeal No(s).

RECORD OF PROCEEDINGS

7837/2024

PEANENCE COMMERCIAL PRIVATE LIMITED & ANR. Appellant(s)

MAMTA BINANI

VERSUS

Respondent(s)

(IA No.153588/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT and IA No.153589/2024-STAY APPLICATION)

Date : 26-07-2024 This appeal was called on for hearing today.

CORAM

HON'BLE MR. JUSTICE ABHAY S. OKA
HON'BLE MR. JUSTICE AUGUSTINE GEORGE MASIH

For Appellant(s)

Mr.
Mr.
Ms.
Ms.
Mr.
Mr.
Mr.

For Respondent(s)

Kapil Sibal, Sr. Adv.
Abhijeet Sinha, Sr. Adv.
Priyambada Mishra, Adv.
Anupama Dhurve, Adv.
Ameya Gokhale, Adv.
Rishabh Jaisani, Adv.
Sriram Krishna, AOR

UPON hearing the counsel the Court made the following

ORDER

Application for exemption from filing a certified

copy of the impugned judgment is allowed.

Issue notice returnable on 20" August, 2024.

The voting of the Committee of Creditors (COC) shall

be subject to the further orders passed in the appeal.
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